OPBN CUURT

CBNIRAL ADMINISTRAIIVE TRIBUNAL, ALLAHABAD BENCH
ALLAHARAD

Al lahabad : Dated this 28th day of July, 2000
Uriginal Application No,530 of 2000
gigtrict : allahabad
CRAM :=
Hontgle Mr, Justice RAK Trivedi, V.C,
Hom' ple Mp. S. Biswas, A

pinesh Kumar Misra,
S of sri Ram Murtil Misra,
Resident of 70C/5p/IN Chhota Baghara,
Allahabad,
(sri P,C,.  sriyastava, Advocate)
« o« + o ApPplicant
vVersus
Le The Union of lndia through pirector General
Post Uf fice, Dak Bhawan, SaNsad Marg,
New pelhi,
2, Post Master General, Allahabad.
3, The gsenior superintendeat, Fost Uffices,

Allahabad Division, aAllahgbad,

( ¢ « o Respndents

O R ER (O
Hon'ble Mr, Justice adK Trivedi. V.G,

In this Us the applicant has sought the
relief to quash the charge sheet dated 17-1-2000 and
further quashing of the enguiry proceedings, As is
clear from the order dated 13-6-2000. %kd challenged
in Oap 1\30.317/2(3@:\‘;;}the enquiry on the basis of
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Mvz@f\k the charge sheet has already been concluded and
the orger of punishment for recovery of amount was passed
against the applicant, In these circumstgnces the 4
has been rendered infrudficus and is accordingly dismissed,

There shall be no order ags to costs,
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Member (A) Vi ce Chaiman



